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Maladministration in Government hospitals 

of Delhi 

2830. PROF. VIJAY KUMAR MAL-
HOTRA; Will the Minister of HEALTH 
AND FAMILY WELFARE be pleased to 
state: 

(a) whether there are large scale 
irregularities in the purchase of medicines and 
other stores material and gross 
mismanagement in the administration of 
Government hospitals in Delhi; 

(b) if so, the number of reported cases of 

purchase of sub-standard medicines, glucose 

etc. in Government Hospitals in each of the 

last three years hospital-wise and the action 

taken thereon: and 

(c) the steps taken or proposed to 

be taken by Government to improve 

the functioning of Government hos 

pitals in Delhi? 

THE MINISTER OF STATE IN THE 

MINISTRY OF HEALTH AND FAMILY 

WELFARE (DR. C. SIL-VERA); (a) and (b) 

Irregularities relating to the purchase of stores 

have been detected in G. B. Pant Hospital. 

The Government of Delhi has requested 

Ministry of Home Affairs to hand over the 

case to C.B.I, for investigation. 

(c) The Hospitals are provided with 

appropriate equipment and other facilities in 

order to improve their functioning. 

Ayurvedic drugs to cure AIDS 

2831. SHRI KRISHAN LAL SHARMA; 

Will the Minister of HEALTH AND 

FAMILY WELFARE be pleased to state: 

(a) whether it is a fact that an Ayurveda 
pharmacologist has claimed that certain 
commonly available drugs have the capability 
of providing effective treatment of AIDS; and 

(b) if    so,    whether    Government   

propose to give these drugs for trial    

in their hospitals and if not, the reasons 

therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WELFARE (DR. C. SIL-VERA): (a) 
Government is not aware of any such 
scientifically established claim. 

(b) Does not arise. 

 


